INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
REVISED CAUSE LIST OF G BENCH FOR 17-AUGUST-2026 (MONDAY)
BEFORE HON’'BLE SATBEER SINGH GODARA, JUDICIAL MEMBER
AND HON'BLE NAVEEN CHANDRA, ACCOUNTANT MEMBER
IN COURT ROOM 3
Srl | Appeal Number Ai:':rt' Assessee Name Remarks
1 [ ITA 4068/DEL/2025 | 2015-16 | [A] TRIVENI ENTERPRISES LIMITED
2 | ITA 5838/DEL/2025 | 2020-21 |[A] ENN V ENN DESIGNS PRIVATE LIMITED
3 | ITA 5839/DEL/2025 | 2021-22 |[[A] ENN V ENN DESIGNS PRIVATE LIMITED
4 | ITA 5840/DEL/2025 | 2022-23 |[A] ENN V ENN DESIGNS PRIVATE LIMITED
5 | ITA5841/DEL/2025 | 2023-24 |[A] ENN V ENN DESIGNS PRIVATE LIMITED
6 | ITA 5996/DEL/2025 | 2014-15 |[A] SANJAY KUMAR VATS
7 | ITA 5997/DEL/2025 | 2015-16 | [A] SANJAY KUMAR VATS
8 | ITA 6100/DEL/2025 | 2017-18 |[A] ABHISHEK KNITWEAR PVT. LTD.
9 | ITA 7505/DEL/2025 2011-12 ég\%ggkl;%%l'ﬁT&él.\lDUSTRlAL AND INFRASTRUCTURE DEVELOPMENT
10 | ITA 7506/DEL/2025 |  2012-13 éé\%ggk:%%rﬁ?&réNDUST RIAL AND INFRASTRUCTURE DEVELOPMENT
11 | ITA 8451/DEL/2025 | 2017-18 ég}]zggkz%%TﬁEdll\lTDE%STRlAL & INFRASTRUCTURE DEVELOPMENT
12 | ITA 8511/DEL/2025 2018-19 ég%gglﬁ:%%T,\ﬂEp:?T%%STRIAL & INFRASTRUCTURE DEVELOPMENT
13 | ITA 8512/DEL/2025 | 2021-22 C[giggé;l%%Tﬁng;ﬂTDE%STRIAL & INFRASTRUCTURE DEVELOPMENT
14 | ITA 8557/DEL/2025 | 2022-23 C[g%ggé:%g\/l\{? IVII;\ITDELIJ)STRIAL & INFRASTRUCTURE DEVELOPMENT
15 | ITA 8655/DEL/2025 | 2023-24 cgg’]z é)glﬁ:%g\?ﬁ IVll?l_rlZIbELIJ)STRIAL & INFRASTRUCTURE DEVELOPMENT
16 | ITA 9128/DEL/2025 | 2020-21 Cl:oDllggé;i_f_I%Tl\?ENI&\lT%UDSTRIAL & INFRASTRUCTURE DEVELOPMENT
17 | ITA 8528/DEL/2025 | 2021-22 | [A] RNT METALS PVT LTD
18 | ITA 8529/DEL/2025 | 2022-23 | [A] RNT METALS PVT LTD
19 | ITA 8530/DEL/2025 | 2023-24 |[A] RNT METALS PVT LTD
20 | ITA 8535/DEL/2025 | 2023-24 |[A] ARCHIT JAIN
21 | ITA 1452/DEL/2026 | 2011-12 | [A] CCL INTERNATIONAL LIMITED
22 | ITA 1471/DEL/2026 | 2011-12 |[D] CCL INTERNATIONAL LIMITED
23 | ITA 1472/DEL/2026 | 2017-18 | [D] CCL INTERNATIONAL LIMITED
24 | ITA 1497/DEL/2026 | 2020-21 | [A] SHWETA SINGH
25 | ITA 3026/DEL/2026 | 2013-14 |[A] SRI RAM SALES CORPORATION
26 | ITA 3029/DEL/2026 | 2017-18 |[A] GIBSON INNOVATIONS INDIA PRIVATE LIMITED
27 | ITTA 3030/DEL/2026 | 2017-18 |[A] SH. KULDEEP
28 | ITA 3031/DEL/2026 | 2013-14 |[A] M/S KKH INFRASTRUCTURE PRIVATE LIMITED
29 | ITA 3032/DEL/2026 2013-14 [A] M/S MY CHOICE AGENCIES PRIVATE LIMITED
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30 | ITA 3033/DEL/2026 | 2020-21 |[A] KULDEEP SINGH
31 | ITA 3036/DEL/2026 | 2017-18 |[A] BHARAT RATAN GUPTA
32 | ITA 3037/DEL/2026 2017-18 | [A] BHARAT RATAN GUPTA
33 | ITA 3038/DEL/2026 2018-19 | [A] CARGO MOTORS GUIRAT PRIVATE LIMITED
34 | ITA 3166/DEL/2026 2014-15 | [D] BAJRANG LAL PERIWAL
35 | ITA 3167/DEL/2026 2015-16 | [D] SH. BAJRANG LAI PERIWAL
36 | ITA 3168/DEL/2026 | 2016-17 |[D] SH. BAJRANG LAI PERIWAL
37 | ITA 3169/DEL/2026 | 2017-18 |[D] SH. BAJRANG LAI PERIWAL
38 | ITA3170/DEL/2026 | 2018-19 |[D] SH. BAJRANG LAI PERIWAL
39 | ITA 3171/DEL/2026 2019-20 | [D] SH. BAJRANG LAI PERIWAL
40 | ITA 3172/DEL/2026 | 2020-21 |[D] SH. BAJRANG LAI PERIWAL
41 | ITA 3573/DEL/2026 | 2014-15 | [A] BAJRANG LAL PERIWAL
42 | ITA 3574/DEL/2026 | 2015-16 |[A] BAJRANG LAL PERIWAL
43 | ITA 3575/DEL/2026 2016-17 | [A] BAJRANG LAL PERIWAL
44 | ITA 3576/DEL/2026 2017-18 | [A] BAJRANG LAL PERIWAL
45 | TTA 3577/DEL/2026 | 2018-19 | [A] BAJRANG LAL PERIWAL
46 | ITA 3578/DEL/2026 | 2019-20 |[A] BAJRANG LAL PERIWAL
47 | ITA 3579/DEL/2026 | 2020-21 |[A] BAJRANG LAL PERIWAL
48 | ITA 4428/DEL/2026 | 2017-18 |[A] U T OVERSEAS
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